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Socio-Economic Study Conducted by
Census Commissioner

*87. SHR1 JADEJA : Will the Minister
of HOME AFFAIRS (GRTH MANTRI) be
pleased tostate :

(&) whether the Census Commissioner
has made a Socio-economic study of small
villages ; and

(b’ if so, the details thereof ?

THE DFPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (GRIH
MANTRALAYA MEN UP MANTRI)
{SHRI MOHSIN): (a) and (b). At the
time of the 1961 Census, a socio-ecqnomic
survey was roade of 489 villages representing
geographical, occupational and ethnic
diversity. Monographs in respect of 286
villages have been published and 59 are in
the press. The information in respect of
the remaining 144 villages, being exploratory
or not bonclusive enough to be integrated
In the form of & monogtaph, is not proposed
16 bo published.
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bring out changes that might have taken
place in the villages since the original survey
was made.

Demand for Legal Ban on Defections

*88. DR. KARNI SINGH : Will the
Minister of HOME AFFAIRS (GRIM
MANTRI) be pleased to state :

(8) whether Government have received
demands from various quarters for banning
the defections by law ;

(b) if so, whether Government are con-
templating to bring forward a Bill n this
regard ; and

{(e) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (GRIH
MANTRALAYA MEN RAJYA MANTRI)
(SHRI K. C. PANT) : (a) to (¢). Legislative
proposals to give effect to the recommenda-
tions of the Committee on Defections were
discussed by the Prime Minister with leaders
of political parties on December 10, 1970.
As the discussions in the meeting were not
conclustve, the Prime Minister wrote to the
leaders viting their specific views regara-
ing the proposals, Replies from some of
the leaders are still awaited.

Surrender by Pakistan Army Men to Indian
Border Security Force

*89. SHRI SAMAR GUHA : Will the
Minister of HOME AFFAIRS (GRIH
MANTRI) be pleased to state :

(a) whether Government are aware that
many Pakistan army men and security
forces surrendered to the Indian Borders
Security Force ; and

(b) if s0, their number and the reasons
for their surrender ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
HOME AFFAIRS AND MINISTER OF
INFORMATION AND BROADCASTING
(PRADHAN  MANTRI, PARAMANU
URJA MANTRI, GRIH MANTRI TATHA
SOOCHANA AUR PRASARAN MANTRI
(SHRIMATI INDIRA GANDHI) : {a) and
(b). Some personnel of the Pakistant army
and other socurity forces bave surrendered
to the Border Outposts of the Border
Security Force. 1t is not desirable, ju the





